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o\ qqT ¥ AT W Jaw anr,
sz g 7k feef Fam A Al oy

(@) w1 7g WY &v § fF& v
3% & wria g A awd w1 ad
W wfea afesl T sy W
aF AT T A aEgwr afafa
T e o o faeg SeRr W
3Iq doar N g & w4 o Igw
W 9 4% W0 WA Jq% qA
& ot 4t "%

(w) afx g, oY g& AT & qTF
X wr A W g ?

forefor, TR 9T ATO fawTe
it (o AT e W) (%) W@
¥a% T qqT AT FgEra afafy,
g 9, freelt ¥ a9 1962 F T
& gArt #1 A %7 AEY fivaT W@T AT
aaify, WG JAF GET, FATE AW
% feelt 1 35 3% fa ¥ ¥ aqv
1962-63 & QA I8 JIT T
& g@rt Y Ty oY

(@) wiife awft 3% Wi ¥6
o ¥ foy ¥ 9 vAwr AT
afafa & gomEgc A T B FE
AT qf &

() so § adf Iz )
Welfare of Fishermen in Orissa

5541. Shrimati Akkamma Devi:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Rattan Lal:

Will the Minister of Planning and
Social Welfare be pleased to state:

(a) whether the Tribal and Rural
Welfare Department of the Govern-
ment of Orissa have forwarded a re-
vised proposal to the Central Govern-
ment during 1985-66 for execution of
the scheme for the welfare of fisher-

MAY 12, 1966

Entry o Armed Naga
hostiles ingo Mizo
Districe (C. A.)

men residing in the coastal belt of

erssa, at a cost of Rs. 2,76,400 and for
lusion of the sch in the Central

Sector under the backward classes wel-

fare programme for cent per cent

Central assistance; and
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(b) if so, the reaction of Government
thereto?

The Deputy Minister in the Depart-
ment of Social Welfare (Shrimati Chan-
drasekhar): (a) Yes, Sir,

(b) Only a few selected schemes of
high priority are included in the
Centrally Sponsored Programme of
the Backward Classes Sector. Since
this scheme is not included in that list
it has not been postible to take this
up under the Central Sector.

12°10 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
PORTANCE

REPORTED ENTRY OF ABOUT 1000 ARMED
NAGA HOSTILES IN Mi1zo D ISTRICT
FROM EasT PaxisTan

ot Wy fwd (7)) : & wfeeraam
% g & Frafafas fawg & wc
¢ 7W F & fAwr § Wi T
s frgmat i or e ¥ —

“FUMT 1000 FEEX ATTIRY
IT @l arfee ¥ Ay
fordy & wdw & ¥ wwran )"

Shri D. C. Sharma (Gurdaspur):
Some of us sent short nbtice questions
and so our names also should be in-
cluded in this.

The Minister of Home Affairs
(Shri Nand2): Sir, we have no in-
formation to support the report of
entry of 1000 Nagas into Mizo Hills
District from Pakistan. According to
our information, no large gang of
Nagag has gone into Pakistan in re-
cent months. There are reports
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Bewever, that some groups of hostile
Nagas and vther tribes are being
giwven training at certain centres in
Emst Pakistan and it is possible that
smmall batches of these Nagas may be
trying to return to Nagaland through
the Mizo Hills District.

8hri Hem Barua (Gauhati): Nagas
or Mizos?

Bhri Nanda: Nagas, Mizos apart.
“The Mizo National Front has made it
Bmdown that it would extend facilities
te hostile Nagas attempting to go to
Pakistan through the Mizo Hills Dis-
triet. The Mizo National Front has
.also been propagating that the hostile
Magas would assist them with men
amd material for attaining indepen-
dence. This propaganda is essentially
intended to boost the morale of the
MNF valunteers. A close watch is
being maintained on the movement of
the hostile Nagas towards Mizo Hills
and precautions are being taken to
prevent these Nagas joining hands
with the Mizo National Front.

ofy vy formdt ©  wegw WERT, X
w frgmm & g qatee i A
e & forg v dar @ mar @ wwedr
fag A Az wrrmw | Jafaaw
(@s1) ¥ v afaor ¥ faerx Ay
@ ag Ao Frodr qur @ faEy
AT BT Y § WX qg AT g v g
& e & glggre ofsame & g,
Y T WX e w4, fom o fE
O arwt § ATt WY frw A o
W J% ATt & fang, A &
WY wEET & FgAr wgan g fe amma
A WY I FA7 9RA § A 6L Ao
At Frasta w3 Wi IRTET § w0
W@t 73 wif faw w1 famfor g o
wr 3 WX g AW & A ey §,
@ AN 6 WA o qrE
£ T oI T g § g v g
A & sy ot ¥ s A fe v wne
o faua & g @ 7 Avmal ¥
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T[T KT § A Ay wifad Farar
& a1y I F A I ¥ I W
Ay #Y g $X | 479§ 41wy
T W A w7 W e w3 fe
g N qU HwTadt @ 3w
wWH fgeom &1 W Sl ¥ awE
% four I Wik @ Tl ¥ goew
¥ forg ot g da gwt § Iwwr S
I® & e fear w2

Y AR : 9gET AT AY 41 IHET
e & agt av A ¥ wwar | gE
AN T ¢ F @ e & weE g
o SEN fgeom w1 aWEE st
%3 a0% ¥ QAT wfgg A AT v R
fis o fefgwe & arff Sae Teww
T @ & formr gub g ¥ 81 qwR
W A N ged aldd ¥ e
fearar gr g 1 & awwan g s i aw
FTTU § 6 § ax o0 Nwwiw fay
ar AR N JE qEwT AT YT
IX W qu & & fag wfew &
LR (A

st aw fawd : ATT wifRy fawe &
T ¥ go T v

ot e : & Y@ g | Arn A
faor & ATy & o A X awan

ot wy femd : www APRT, @
% ¥ aY ag WA WY Y T qwy 0
fawg ® Trew § aom fafew &
saw wqar Ann fay & o < v
ey ey §, IA% At # gy A o
§, 39w gy 7 Y AWy | @F wf
faw zz mar §, s ATE) & gAew
qTIT oM .

TR wgm 0 wTEY, anee |

ot aq femi: qg W a@ W
Aatfax T awwA, wav A K ?
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[ o, forer]
o o & gow ¥ @ fr amm og
a1 dra fawa sraw femr o @gr g ?

oft ey : gg AR A A Ay
gragasanr s @y A 0
T ge M 7T ¢ ()

st vy fomdt : 77 wTo 9w
N AT &, MW ATT ITET WemEqET FY
T FE Ay § 7

weqw WEAG : "E HT IEET /T
o owm At ¥ ag ot ¥ | oFE
any § 7

ot vy fawa : & gzq & FF
angar § 6 A e faege wmaw @
g § IR wAfey § o §E A
weft sfaf ot aifge oF  qagd
Wy oy Fwit wfe @ a2 ¥, wE arqer
T T T gy smwawr A
AT K

www wgww - sEfaw & & oAy
faw a1gE w9 A I A N FA
v & ) R A & Iarw
IW I VT 4T 5 T JRY WYE qrey
LU
Sbri Hari Vishnu Kamath (Ho-
shangabad): Hag the Government re-
ceived authentic reports by now at
Jeast from Intelligence and other
mbore intelligent sources that in pur-
suance of their collusive, diabolical
machinations against India, both
Ching and Pakistan are not merely
playing up or exploiting the troubles
in Nagaland and Mizo hills district
as wars of liberation but are also sup-
plying arms and equipment and are
giving military training to the Nagas
and the Mizos and, if so, has the
Government categorically told Pakis-
tan that unlesg they desist from these
activities, Indig will repudiate the
Tashkent declaration, also warned
China that unless they desist from
such sctivities the Government will
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have to take stern action and told the
left communist party of India ...
(Interruptions.) It is an important
matter that their suggestions about
talks with Ching will be sternly dis-
countenanced.

Shri Nanda: About the¢ arms, so far
as’ the situation with which we are
dealing with is concerned, there are
no arms from China but there are
arms and we have definite informa-
tion, received through Pakistan.
That js a fact and the EA ministry
has sent letters of protest on the 12th
March, 17th March and 11th April.
There is denial from the other side
of any kind of complicity. They say
some refugees have come but we
know the facts. So far as intelli-
gence is concerned, these are the
facts.

Shri Hari Vishnu Kamath:
more intelligent sources.

Shri Nand2: More
source is only Mr. Kamath.

Shri Hari Vishnu Kamath: I know.
He has not answered the questions
about the left communists, China-
Pakistan collusion, Tashkent agree-
ment.

Other

intelligent

Mr, Speaker: No, no.

Shri Hari Vishnu Kamath: When I
put the question, you allowed it. Is
not the Minister obliged to answer it.

Mr. Speaker: He should not insist
on the last part of his question.

Shri Hari Vishou Kamath: Why
not? Have you overruled it or dis-
allowed it?

Mr, Speaker: That does not come
in directly . .. (Interruptions.)

Shri Har] Vishnu Kamath: They
have been just released, rightly.
They have long been in prison. They
have been released. As soon as they
come out they have asked for talks
with China, but China is engaged in
exploiting these troubles against
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India and is persistently indulging in

Mr. Speaker:
any talks.

They may not have

Shri Hari Vishnu Kamath: }Have
they issued g warning to the left com-
munist party also?

Shri H. N. Maukerjee (Calcutta
Central): Why is he making thisg kind
of irrelevant observations? Umpteen
people are asking for discussion with
<China; I have asked for a discussion
with China; Members of the other
House have asked for a discussion with
«China, Congress members.

What is the point in referring to
such matters, Sir?

Shri Hari Vishnu Kamath: That has
no relevancy, He indulges daily in

all kinds of irrelevancies.  (Interrup-
2iom).
Mr. Speaker: Order, oder. Shri

Nath Pai. He wag just allowing the
othery to rise;

Shri Nath Paj (Rajapur): Two hon.
Members whom you were pleased to
call were holding the floor. I was
waiting for your pleasure. Now, Mr.
Speaker, the hon. Home Minister has
said that not large groups, not large
gangs but small groups have crossed;

have been equipped and trained
in Pakistan. These were the words
that he used, or words to that effect
‘which he has used. This admission,
while it underlines the failure, rather
the dismal failure, of the Intelligence
Branch to prevent the crossings and
to prevent their coming back also shows
the inad y of the def or rather
the security arrangements. This cros-
sing is a part of the grand Sino-Pakis-
tanj design to work for the dismem-
‘berment and, if possible, the disinte-
gration of this country. May I,
therefore, as the Home Minister whe-
ther the Government or he has re-
ckoned with the possibility that this
eguipping of the Naga hostileg and
the Misos and the continuous incite-
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ment—describing it as a people’s war
of liberation—may perhaps be 8 pre-
lude to a three-pronged, concerted,
synchronised attack from the North,
into Jammu and Kashmir, by our
friends Ching and Pakistan, and jif he
has reckoned with the possibility of a
synchronised attack, what steps the
Government are taking to meet this
danger?

Shri Nanda: We have to take all
kinds ot risks into account and take
all the sleps; the important part of
the question is about the gangs; and
why; I may inform the hon. Member
that since October, 1964, previously,
fairly large gangs used to come—360
and 250 and so on. After that, they
were prevented and stopped. Some
2,000 persons wanted to go to Burma;
first they wanted to go there and then
they wanted to move into Pakistan
through our country, but they were
disrupted and dispersed. Therefore,
when 1 say small gangs, it is our infor-
mation received from the people who
escaped from Pakistan; they were
questioned and they said there were
a few placeg and a few of the Nagas--
that is what our reports say—which
meang twos and fours might have
gone. So, I think this indicates the
success of our work and not our
failure.

Shri Nath Pal: The hon. Minister
has replied only to the tail-end of
the question and not to the body of my
question. The body of my question
was, whether they reckon with the
possibility, whether there may be a
synchronised attack which may follow,
whether there is any kind of news
which hag come, that China and
Pakistan may make g
effort to move into our country: mo
reply has come to that part of my
question.

Mr. Speaker; That is too wide &
question; that is a separate question
altogether.  Shri Kishen Pattnaysk.

(Interruption)

Shri Nath Pal: I did not follow.
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Mr. peaker: That would be too
wide a question to be answered in a
supplementary. That is what I have
said. Shri Pattnayak.

=t fem qeame (FFaMR) O
as At faest 3 ard| Y WA A=Y
T ag i g T Y fRogw e
N Tz ¥ NS fafew Efow g
W g, g0 9w T AR 4w 4v
fergfmae &, § wiw & any
BT & O xad wfgw i & v g Ay
Wit w1 TEE W F qAf gl ¥
W AR F 1 AT wfy aF w9k
gfra sy g ?

=t vt : T $9 a7 g wIw
wgkd

wt foma e . oF f7 Ow
fafreet arga & &g a1, fed fafrex
qigg 3 wz av 5 T o gfaae o
g

ot A - I gfaar faw §, 9 a3
aifen gat qw w1 &, e fadw agr
g &, AfeT 2 g wff & Wt ogw
qEY §, 99 W & Y G §, 4
PAFFIRAE N

oft vy fomd : maw g @ fe &
o fm o s w1 T
oy w5 A 7w F g afneT o
fadr it @1 gard sE ¥ wiw ¥ TW
fex ?

WA REWT TR AT I
e faar g

ot v fowg ;@ TG A H
I BE A IFAFE AT FIA FT
qarg fFar & 1 avl wuE A ol gt
it f u\&X femer ¥ fast o 1 wi@ @
At @ @ ¢, whay F o g
g

Mizo district (C.A.)
WA WEAT WY AG AT G4

=t fewr qzaTAe : T7 AR AR
FTT AT T oY

ot ®y foma : A Awrt, nerw.
wgiea, g =Ry

sreqs WAy a7 av i e wEr d
fe gt € &

ft uq forma - wrw & qo Afed e
# gfaare wgi & Wy ?

oA WRRW 0 WK A9 q@9R
afed

oft mg fomd - ¥ aw¥ T @ g
A AV T IO WA FET

TR VAT : I ST @ d v
=t wq faaa : faegw wama a@l

LI

WA Wiy ;. A war ¢ fE
& wifay J@Y Gar i ww ¥ 2 §,
wiw & fre W e w7 g W agh
¥ agt Wy gt

sft vy femd : z¥ 999 qAT @Y
wifgd, g9 ¥ &7 & 75 I gifes
Lacid ui |

Dr, L. M, Singhvi (Jodhpur): May
I know whether Government. have
come to the conclusion that another
major Mizo rebellion is in the offing
or in preparation and whether the
Government have been able to estab-
lish the identity or the origin and
the channels of supply of arms and
ammunition ag well as the training
imparted to the Naga hostiles and the
Mizo rebels and particularly whether
t,herc is any Chinese imprint on jt?

Shri Nanda: There is no evidemoe
of any Chinese imprint on it. There-
is definite evidence, as I saild be-
fore, that assistance is being provided
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by Pakistan in the matter of training
and supply of arms. As far a3 the
future is concerned, I think we feel
there is ground for anxiety because
these people who are trained and
armed—the Mizos—are spread out in
the jungles and in the rainy season
they will be trying to create harass-
ment. We have that in view, both for
the purpose of strengthening vur ar-
rangements in the varioug posts and

for devel g our ad rative
centres there.
Shri R. Barua (Jorhat): May I

know whether in view of the treachery
and deception on the part of thuse
people and considering the complicity
of Pakistan and China, the Govern-
ment feel that the depredation is going
to be a long one and, if that is so,
whether the Government has planned
out a proper study to meet the
menace.

Shri Nanda: Yes; how long, one
cannot say. It may be fairly long.

Shri Basumatari (Goalpara): Just
now, the hon. Home Minister has said
that from time to time, groups of
Naga hostilegs are being trained in
Pakistan gince 1855 and so, may 1
know whether this has been brought
to the notice of the Naga leaders while
they discussed the situation with the
Prime Minister recently?

The Prime Minister and Minister
of Atomic Energy (Shrimati Indira
Gandhl): This was not taken up when
T talked with them, but it has been
taken up at other levels.

Shri Liladhar Kotoki (Nowgong):
May I know what steps have the
Government taken to guard the border
of Mizo district with Pakistan, so as
to prevent the entry of the hostile
Nagas and the rebe] Mizos who are
being trained in East Pakistan for
creating more trouble in Mizo Hill
Distriet?

Shri Nanda: The army and police
arrangements are there for patrolling
and static posts.

VAISAKHA 22, 1888 (SAKA)
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Shri Hem Barua: The fact that the
Mizo National Front was preparing
for a large-scale on slaught on Gov-
ernment was known to the Govern-
ment long before the present revolt;
the fact that Lald the President
of the Mizo National Front came
down to Calcutta in September, 1965
and met certain foreign diplomats in
the city and the fact that Mr. Lalden-
ga went to East Pakistan to bring arms
and ammunition—these are facts that
were known to Government long be-
fore. Laldengay was specifically and
particularly encouraged by a certain
gentleman, I know. In that context,
may I know if it is not a fact that the
Union Home Minister, after he came
to know of all those preparations,
proposed to take stern action to nip
those preparations in the bud, but it
wasg the Chief Minister of Assam who
came down to Delhi and advised the
Union Home Minister not to take
stern measures against the prepara-
tions, for he honestly believed that
the movement of the Mizo National
Front would fritter away. If that is
so, what are the reasons on account
of which the Government have not
considered it desirable to ask the
Chief Minister of Assam to withdraw
from his position as Chief  Minister
because it is his inept policy that has
drenched a part of this country in
blood and tears and he does not have
the moral right to rule over that
State?
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Shri Nanda: In view.ol the know-
ledge and information we had, we
took steps. We sent more battalions
which were moving into the area. It
was that action which we took which
we are told precipitated the hostile
action. It was known to us and we
were taking steps. Therefore, the
other part of the question does not
arise.

Shri Hem Barua: On a point «f
order, Sir.

Mr. Speaker: First there is a lony
and involved question. When the
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{Mr. Speaker)

answer comes, there is g point
order. When that is also answered,
there would be some explanation.
There ought to be some limit. When
there are so many names included, I
will have to think whether I can al-
low all these Members to be called
one after the other, because 40 to 45
minutes are taken,

of

Shri Hem Barua: My complaint is,
although they knew about these pre-
parations two  years before the
actual event took place, no action was
‘taken by the Union Home Minister
on the gdvice of the Chief Minister
‘of Assam. That is my complaint. 1
know they took certain action when
the revolt took place.

Shri D, C. Sharma (Gurdaspur):
The hon. Member goes 'n muking the
same complaint on al] the questions.

Shri Hem Barua: Is it the same
complaint I am making, Sir? That is
a false allegation Prof. Sharma is
making. He must be intellectually
and mentally under-developed. He
hag not followed anything so far.

st TR gew TAW (NWR)
1 7% ara &) ¢ FF Aty ¥ dfew
frwrdl, oifeer o Awee o
w9 & W A § I T I W
atg W aifow g€ & s ag o fgew
¥ o fget % o X, AT agi
I AW A ow 2w AT W w7
farar &, weatea 3 Yoz, ol feew
F qeAT g ®, ¥gi I W anwwaEy
ey freft § W o gt § arfeer
Y 7z A | AT TG AT ATA A O
qaTfeas ST T & aifedt § W
g fve T ¥ X IR w0 7

ot o - § ) g T E s rfe-

¥ WY 2w @ oft 8, W fefigee
# fr oy A @ P W T
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§ R W fd S g o awd 2
TR AG TG

ft TmTETER (FTE) oW
FIFCRE?

WETH AEG : WT &5 ATEY | WqT

ST AT goH FE T § ?
ot TTEem & & o g,

ST TR © [T BT AT P
?

ot TR AT At e,
e & qeen Tgar g 1 K ot awew g o
g waem SO 2 @ E W aw g
W E 1 W I AW I A W
fuse § 7

WET WEYAE | T UG 99 wia-
FH @ W@ & w19 o A e wfawre
FE¥ R IR EARAEITTIRXE

ot TRwTAR - gt wfa W gt
Y & W ag weem eI R @ E

Shri S. M. Bamerjee (Kanpur):
When this question was raised before
inthis House, some suggestions were
made that we should ¢ake up this
matter with the Burmese Government
also, because some of these rebels are
going to and coming from Pakistan
through the Burma border also. May
I know whether it is a fact that a
Burmese rebcl from Chind area was
living in Aijal for a long time and
that the Government of India gave
him refuge? I want to know who is
that refugee coming from Burma sad
whether it is a fact that he has dis-
appeared now and that is one of the
reasons why the Government of Bur-
ma is not going to support us in dis-
approving the Mizo movement?

Shri Nanda: This is abeolutely
wrong. The Burmese Government
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has been helping us and cooperating
with us, and is still doing it. Se, the
question does not arise.

Shrimati Renn Chakravartty (Bar-
rackpore): Why did you give refuge
tohim? Isit a fact or not ?

Shri Nanda: That does not come
into the picture, because the Burmese
Government is cooperating with us.
The assumption is that something
happened. About that particular
person, I will have to find out. But I
know it for a fact that the Burmese
Government continues to cooperate
with us.

Shri S. M. Banerjee: Is it a fact or
not that a Burmese rebel was given
refuge and he disappeared?

Mr. Speaker: He says he will look

into it; what can I do?
»

Shri Swell (Assam-Autonomous
Districts): The Home Minister has
Jjust now stated that the situation in
Mizo hills is giving ground for an-
xjety. The reports that are received
from the Mizo hills go to show that
much of the ground for a anxiety has
arisen from certain excesses and
wrong policies that we are fol-
lowing in that area. There are re-
ports of innocent law-abiding Mizos
being beaten up when they bring
their arms to hand them over to the
Government. There are reports of
their being beaten up when they do
not bring the arms to the Govern-
ment. All this is creating a situation
there in which the law-abiding Mizos
are being led to sympathise with the
Mizo rebels. In thig regard, may I
know from the Home Minister whe-
ther he proposes to take merely mili-
tary measures to meet the situation
there or to resort to some other mea-
sures in order to bring about a poli-
tical settlement in that area to con-
tain and isolate the Mizo rebels? In
this respect, have they received any
concrete suggestions from the leaders
and representatives in the hill aress as
to certsin steps which they should
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take? May I know what decisions
bave been taken on those sugges-
tions? Do they consider them ty be
mere effugiong of undeveloped brains
or do they attach some serious im-
portance to those suggestions?

Shri Nanda: I never said that mili-
measures alone are in view.
Military measures, of course, come
ftirst in the present gituation for
strengthening the administration.
Various other schemes and projects
for the improvement of the condi-
tions there are being considered.
There is olso the Pataskar Report
which is going to be considered in a
few days. All these things
are going to be done. I repu-
diate the first part of the question.
This revolt did not arise because
some arms were surrendered or not
surrendered. That was long before.

Shri Swell: That is what is going
on now.

8hri Nanda: Now I cun say it is
not 80. I can never say here cate-
gorically that in some individual
cases here and there some harassment
might not have been therc. If there
is any specific case, I guarantee it
will be looked into, but not a general
kind of statement.

Shri Swell: I asked whether the
leaders and representatives of the hill
areas have suggested certain steps
for bringing about a settlement in
that area and what they have done to
those suggestions. Do they take them
seriously?

Shri Nanda: Those reports are with
us. As I said, we are going to consider
the Pataskar Report and the other
things also. My only regret is in
those reports, whatever statement
they have made, there is no very
strong, outright, outspoken condem-
nation of violence.

8hri Jashvant Mehta (Bhavnagar):
The Minister stated that Pakistan is
actively truining the Nags hostiles in



16341 Emery of

MAY 12, 1966
{Shri Jash waat Mchta)
Chittagong hill area and we have
protested. After signing the Tash-
kent Declaration also, Pakistan has
continued this process of helping the
Naga hostiles. May I know whether
the Government has brought this to
the notice of the other western coun-
tries and Soviet Union which partici-
pated in the Tashkent Declaration
and also tried to create world opinion
regarding these activities of Pakistan?

Shri Nanda: I have already stated
that so far as Pakistan is concerned
we have dealt with the matter in this way.
Ag a general problem everything can
enter into the discussion.

8hri Daji (Indore): It has been
asserted by the Home Minister even
today and by other Ministers on other
occasions, that arms are going to the
Nagas through Pakistan of foreign
make and type. Those arms, we all
know, Pakistan does not manufacture.
Therefore, it only stands to reason to
believe that Pakistan must b supply-
ing them from the arms which Pak-
istan gets from America or the NATO
and CENTO sources. In a similar
situation, during the Kutch trouble,
I would like to remind the House,
America, on a complaint fiom Pakis-
tan, actually sent a General to visit
our side of the border to verify whe-
ther the arms supplied ¢o us during
the Chinese aggression were not be-
ing used against Pakistan. On the
one hand, America gives aid to this
country when the Planning Minister
goes there and, on the other hand,
she gives arms to Pakistan to dis-
rupt all economic activities in this
country. Therefore, cither America
or the NATO and CENTO countries
should stop supply of arms to Pakis-
tan or they should supervise strictly
so that Pakistan is not able to supply
or smuggle arms to be used against
us by these rebels. Have we taken
up this matter in this context with
America?

Armed Naga Hostsles into 16342
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Shri Nanda: If the question is
about supply of arms by Pakistan, I
have already given the answer,
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&, o = § & qwar mgan ¢ i o
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AT ) 97 R W qE9Y qF F7
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Shri P. C. Borooah  (Sibsagar) :
The hon. Home Minister in his state-
ment said that he is not aware whe-
ther one thousand armed Naga hos-
tiles entered into Mizo hills from
Pakistan. From our experience we
find that our Intelligence is almost
always under-estimating the affairs
and that is why we land ourselves in
different position. Now, Sir, with the
Chinese entering near about Longju
in the north and Pakistan supplying
arms and ammunitions to the Naga
hostiles and Mizo rcbles, do  Govern-
ment apprehend a major clash com-
ing up soon jointly from Mizo rebles
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and Naga hostiles; if 80, may I know
what action Government has taken
or what action Government propose
10 take so that the Mizo rebles and
the Naga hostiles cannot establish
direct contact?

Shri Nanda: We are trying to sec
that no contabt is established bet-
ween the two for any purpose against
.
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VAISAKHA 22, 1888 (SAKA)

Armed Naga-
hostiles into Mizo dis-
trict (CA)
W &% & WY O 7= & ogd, oY oy
Y ofy arerefie w1 q@r wifa fawer @
T ORI J6Y qraea w3y & fog
dmT 2 ?
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1245 hrs,
RE: CALLING ATTENTION NOTICE
(Query)

Some hon. Members rose—

Mr. Speaker: Order, order. Let us
proceed now.

Shri S. M. Banerjee (Kanpur): Sir,
I rise to a point of order.

Mr. Speaker: What is the point of
-order?

Shri 8. M. Banerjee:
hear me, Sir....

Mr. Speaker: One business is over
and another is going to be taken up.
How can there be any point of order?

Shri Dinen Bhattachsrya (Seram-
pore): Sir, I have one submission to
make, 1 gave a Calling Attention
Notice regarding the proposed closure
-of jute mills in West Bengal. More
than two lakhs workers have been
arrested, You have accepted a Short
Notice Question and that is coming
up tomorrow. But those who are
interested in this matter will not be
staying here tomorrow. My submis-
sion is that you may kindly ask the
hon. Minister to make a statement

Unless you

today in the afternoon. It is a very

simple thing.

ot gon wx woww (W)
seqw wivew, #Y ww 0w Afew fea
...

Ivoaw wpve : ¥ @ yww afeat
Wt 3 |
1247 bre
RE: POINTS UNDER RULES 876
AND 377

Shri 8. M. Banerjee (Kanpur): Sir,
1 rise to a point of order under Rule
376(2) and Rule 229 of the Rules of
Procedure. 1 would invite your kind
attention to @ Press Report that has

MAY 12, 1986 under Rules 376 to 377
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appeared today saying “3 MPs, 5
MLAs among 237 arrested.”

Mr. Speaker: How does this arise
now.

Shri S. M. Banerjee: It does arise.

Mir. Speaker: 1 oannot allow the
hon. Member. Everyr day the hon.
Member would stand up and just say

that he has a point of order under
Rule 376.

Shri Indrajit Gupta (Calcutta
South West): Has the State Govern-
ment informed you of their arrest?

Mr. Speaker: Yes. 1 am coming
to that, I have got the information
here and I will read that to the
House.

Shri 8. M. Banerjoe: Then read it.

Mr. Speaker: I am coming to that.
I must go item by item.

Shri 8, M. Banerjee: My point will
be met if you read it.

Mr. Speaker: The hon.
must have patience.
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